
idq qqqr qrqlq

Cel]tml Infornlation CoErmission
;n+r rirr+pr qrrt ,/ Baba ca glarh lvlarg

$ir+r r Muuirka, <l Mi,r r rLr0e:-New Delhi I t0067

File No. 16/022005/ClC/Adtnn Daled: L3.0.1.2018

0rder

Consequent ufdn the revision ofPcy anfallos'ntces of the Chiei Flectiou Comn'issioner of
lndia (CECI) and cdrer Election Comtrissioners of lndia (ECIs) pursualL lo the issue ol the High
Court arld Supreme Coult Judges (Salalies and Conditions of Service) Amendmerl Act, 201E, pay

and allowances of Chicf Infonnaliou ConurissioDer (CIC) and lr brmation Comurissioners (lcs) are

revised irl the Central Infbulntiol Commission luutatis rnutarclis.

)2. h tenns ofthe provisions of Section l3(5) ofthe Right to lnfofllation Art,2005. pay and
allowances of Chief Ilifomaiio[ Commissioner and Infolmatioll Conm'issioners'are revised w.e.f'.

01.01,2016. as Lrder:-

(i) Piiy of Chief Information Commissioner/luformation Cornmissionerc: I2.50,000./- per month.

I (to be redueed by pensiol, ifarry)
: I t 3 4.00 01- per month (rv .e.f.22.49.2017)

3. Rent-fiee official furnished rcsidcniial accommodation or house rent allowaice as adnrissible
in lieu thereof as applicable to Chief Elecdon Conmissioner of India;Election Commissionerc oI
lndia.

(ii) Sun]ptuaryAllowance

4.

5.

'2-

'F 23.r 1..lP
P tscck)
(Ad,nn)

Free consunption offLLeL up to 200 litres or actual, $irichever ili less, per ulonth.

'lhe value ofreDt tiee ofi.cial resi.lcnlial acconmlodatioD, the value of conveyance facilities
and ICs shali not be included in the complrlation ofand the Sumptuary Allowance provided to C1C

income xrrder thc hcad 'Salarv'.

6. This issues rilh the apploval of Chief Information Commissioner.

(s.
Joint Secretary

Copy to:
1. PPS to Chief Inlbunation Commissioner
2. PPS lo lnfonnatiol Conrnlissiotrcrs
3. Shri Basant Scfi, Fomer infomratir-rn Commissionel
4. Mrs Malriu]a Prasher, ]-orrncr lrfoinratioo CommissioAcr
5. Shri Shamt Sabharwal, Formcr Information Commissioucr
6. Shri l"{.A. Khan Ytsufi, Fonrer Inlonnatioli Comn]issiouer
l. PA Lo n ddirion. Sec"elarv
8. PA to Regishal.- (ConsulranD
9. JS(Admn)/JS(P&ts)/JS(Lart)/.rS(l',1&R)
10. Al1 Deputy Secrctalies/Dy. Registm$/Desigrute d officers
i L US(lR), DoPT, Nolth Block, New Delhi
t2. PAO. CA'l, Old JNU Campus, Ncw Delhil 10067.
13. DDO/Cash Sectiohe.Tl Cell/CRI/CR-II./Legal Ce]1/Dak Section/Library/.llecord Room
14. NIC ollice, CIC - For uploading the order ou CIC's rvebsite
15. Illoncemed tasli holders
16. Guad Filc


